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Create Account 

Launch NCLAT e-filing 
website :  

efiling.nclat.gov.in



Click on Register



Select the 
relevant User 

Type

User can create different 
accounts of different user 
type but login id should be 

different



Fill the  
registration form 



These contact details will be 
used for all e-filing related  
correspondence by NCLAT. 
Authenticate the contact 

details using OTP 

Enter unique login 
id which will be 

used as username to 
login on efiling

website



Enter OTP and verify 
mobile number and 

email



Click on 
Submit and 

Next to 
proceed



Select valid 
document type

Click on Submit and 
Next to create 

account

Upload pdf 
copy of the 
document

This confirms 
creation of 

account. Click on 
Login to proceed

Login id and password 
are sent to registered 
mobile number and 

email id

Upload ID Proof



Forgot Password and Unlock 
Account



Click on forgot 
password to 

reset 
password

▪ Enter username
▪ Email id  registered 

with efiling
▪ Enter Captcha 
▪ Click on Submit



Click on unlock  your account
▪ Enter username

▪ Registered email id with which account was 
created

▪ Registered Mobile number with which 
account was created
▪ Enter Captcha

Click on Submit



How to file an Appeal  



Login and Click on 
Appellant/Petitioner 

Corner 

Click on Filing 
and then click on 

Appeal

How to File Appeal



Select the Act under 
which an Appeal has to 

be filed  in NCLAT. Based 
on this, Appeal filing 

form will be displayed 



Provide count 
of  impugned 

order

If Appeal is being filed under 
Company Act 2013 or IBC 
2016, provide details of 
NCLT case for which this 

appeal is being filed

For each 
impugned order, 
provide details

Select the 
impugned order 
type paid/unpaid 
/received by post

Enter the order date, 
limitation period will be 
calculated and verified 
by registry accordingly

Select name of 
presiding judge 

and other 
member names

Appeal filed under Company Act  2013 / IBC 2016



Click on ‘+’ and add details of 
multiple impugned orders

Use delete 
button to 

remove any 
order

Add multiple impugned orders

Enter number 
of impugned 

orders

After filling all details 
under basic details tab 
click on Save and Next 

to Proceed



For Appeals filed under 
Competition Act 2002, 

provide CCI case details for 
which this appeal is being 

filed

Appeal filed under Competition Act 2002

After filling all details 
under basic details tab 
click on Save and Next 

to Proceed



To submit an IA ( for delay in filing ) with the Appeal

▪ If an IA (for delay in filing ) will 
be submitted to registry with 
the Appeal , Select this box

After completing filing of Appeal goto Appellant Corner > Filing >
Interlocutory Application and file the IA using 16 digit filing number
generated for Appeal



Under Appellant tab , 
provide appellant details

Add Appellant Details

After filling all details click 
on  Submit. The appellant’s 
name will start appearing 

in the list below



Under Respondent tab , 
provide respondent details

After filling all details click 
on  Submit. The 

Respondent’s name will 
start appearing in the list 

below



Under Representative  tab , 
provide Representative 

details

After filling all details click on  
Submit. The representative’s  

name will start appearing in the 
list below



Under Upload Document  
tab , upload all case related 

documents

After uploading 
all documents , 
click on  Submit

Follow these 
guidelines when 

uploading 
documents



All uploaded documents 
appear in the list here

Click on Add Index 
to add index in the 

uploaded 
documents



Add Index in uploaded documents
Index the pages and click 

on Submit

2

Enter number of 
TOC pages in 

appeal file being 
uploaded

Add Index  for every 
section separately 

with respective case 
number



Review all details entered 
indifferent tabs and Click 

on Next  and proceed



▪ If payment is done online on BharatKoshenter transaction details on payment page 

▪ If payment is done offline through Demand Draft enter DD details on payment page

Enter unique BharatKosh
transaction ID generated 

for each successful 
transaction

Enter bank and 
branch name

Total amount 
paid on 

BharatKosh

Enter BharatKosh
transaction 

reference number

Enter DD 
issue 
date

Enter DD Amount

Enter DD 
number

Enter DD 
number

Enter Online

Add Payment Details

Click on Save and 
Continue to proceed

Click on Save and 
Continue to proceed



Receipt is generated 
after successful 

efiling and unique 16 
digit efiling number 

is displayed 

Email/SMS is sent to 
both appellant and 

respondent regarding 
the efiling



The efiled appeal 
details can be 
viewed in My 

Account

My Account 



How to file a 
Review/Restoration/Compensation 
Application / Contempt Case



Click on 
Appellant/Petitioner 

corner > Click on 
Filing

Select the case type 
you wish to file

How to File Contempt Case/Review/Restoration/Compensation Application



Enter NCLAT case 
number in which this 
application is being 

filed 

Select the NCLAT 
main case type in 

which this 
application is being 

filed

Enter case 
year as per 
the case 

number of 
main case

Click on Search



If meta data details 
are not in the 

system, this message 
is displayed, click on 

Ok  and proceed 

If meta data details 
are there in the 

system, the number 
gets added in this 

field



Add Appellant details 
and click on Submit



Add Respondent 
details and click on 

Submit



Add Representative Details 
and click on Submit



Upload all case related 
documents one by one and 

click on Submit



Review all details on preview 
page and click on Next 

button at bottom of the page 
to proceed



▪ If payment is done online on BharatKoshenter transaction details on payment page 

▪ If payment is done offline through Demand Draft enter DD details on payment page

Enter unique BharatKosh
transaction ID generated 

for each successful 
transaction

Enter bank and 
branch name

Total amount 
paid on 

BharatKosh

Enter BharatKosh
transaction 

reference number

Enter DD 
issue 
date

Enter DD 
Amount

Enter DD 
number

Enter DD 
number

Enter Online

Add Payment Details

Click on Save 
and Continue 

to proceed

Click on Save 
and Continue to 

proceed



Receipt is generated with 
16 digit filing number 

and this confirms 
submission of application 

to NCLAT

Email/SMS is sent to 
both appellant and 

respondent regarding the 
efiling



File Caveat 



Click on Appellant/ 
Petitioner Corner

Click on Filing

Click on Caveat



Fill Details in Basic 
Details Tab and Click on 

Save and Next



Fill Details in Caveator
details and click on 

Submit

Caveator name should 
get added in the list



Add Representative 
details  and click on 

Submit

Click on Next and move 
to next tab



Select and upload each 
document



Review all details under 
Preview tab

Click on Next and 
Proceed



Enter Details of payment 
made on BharatKosh

Click on Save and 
Continue



This receipt confirms successful 
submission of Caveat to NCLAT. An 

email and sms will be sent to 
Caveator to confirm submission

Please submit this receipt along
with physical file

16 digit efiling reference 
number for Caveat



File an Interlocutory Application



To file IA from Appellant’s side go to 
Appellant Corner > Click on Filing > 

Interlocutory Application

To file IA from Respondent’s side go 
to Respondent Corner > Click on  

Interlocutory Application

How to file an IA



If you have the case number of the main case
▪ select case type 

▪ enter the case number of the main case 
in which IA is being filed

▪ Enter year of the main case

Click on 
Search



Enter main case 
title and Act under 
which it was filed

Enter main case 
title and Act under 
which it was filed

Select Subject for 
which IA is being 

filed Click on Save 
and Next and 

proceed



Enter Mentioning 
application in 

Remarks

Incase of Mentioning Application 

Select Others



Select Role in main 
case

Click on Submit , 
once all details are 

filled



Add Respondent 
details , if there is 

no respondent 
select NA

Click on Submit 
after adding all 

details, 
Respondent 

details will appear 
in the list

Click on Next



Add 
Representative 

details and Submit



Click Next

Representative 
details are shown 

in list below



Upload Documents : 
Select Document Filed By , 

Document Type

Select the file

Multiple documents 
can be added and 

uploaded one by one

Click on Next 



Preview and 
verify the details 

entered

Click on Next 



▪ If payment is done online on BharatKoshenter transaction details on payment page 

▪ If payment is done offline through Demand Draft enter DD details on Payment page

Enter unique BharatKosh
transaction ID generated 

for each successful 
transaction

Enter bank and 
branch name

Total amount 
paid on 

BharatKosh

Enter BharatKosh
transaction 

reference number

Enter DD 
issue date

Enter DD Amount

Enter DD 
number

Enter DD 
number

Enter Online

Add Payment Details

Click on Save 
and Continue 
to proceed

Click on Save 
and Continue to 
proceed



Receipt with 16 digit filing 
number is displayed to 

confirm submission

Email/SMS is sent to 
both appellant and 

respondent regarding 
the efiling



Remove Defects and Refile



-Incase appeal/application/petition/
documents/caveat submitted to NCLAT are 
marked defective by registry, defects can be 
removed from ‘Re-filing’ section in e-filing 
account

-Login to your e-filing account > if you are 
Appellant/Petitioner/Caveator in the filed 
appeal/application/petition/
documents/caveat
Go to Appellant/Petitioner Corner > Click on 
Refiling 

-If your are Respondent in the filed 
appeal/application/petition/
documents/ , Go to Respondent Corner > Click 
on Re-filing

Defect Email

Refiling of defective file



Check the Filing 
number column, for 

the defective 
appeal/application/ 
contempt petition/ 
document, click on 

this button

Due date for Refiling , if refiling 
is done later than this date , an 
IA  for delay in Refiling  should 

be filed along with refiled 
appeal/application/ contempt 

petition/ document



According to the defects raised 
by registry, these  tabs are 

available  for updating

Click on tab name, make changes 
in each tab and click on Save and 

Next button on that page.
Move to next tab and repeat 

above steps



If a request to list the 
application/appeal/IA/contempt 

case with defects is to be submitted 
to registry > Click on Defect Cured 

button

Remove any document related 
defects as instructed by 

registry on Document Upload 
page



▪ Select ‘No’ and enter the reason 
for requesting listing the case with 

defects 
▪ Click on Submit 



Click Yes if the 
response has to be 

submitted 



Click on Preview 
Tab and review the 

changes done



Click on Next and 
submit the file to 

registry 



A receipt is displayed to 
confirm the submission 

to registry

A print can be taken for 
future reference



Refiling after due date 



If refiling due date has 
passed , IA for delay in 

refiling should be 
submitted to registry

To remove defects
▪ Login to your e-filing account > Go to 

Appellant/Petitioner Corner if you 
are Appellant/Petitioner  > Click on 
Refiling 

▪ If you are Respondent , Go to 
Respondent Corner > Click on Refiling

▪ Click on “Click to edit button” for the 
specific filing

Refiling (After due date) with IA for delay in refiling



Copy the 16 digit filing 
number and Click on Yes 

to proceed



Filing Number should be 
selected when filing IA for 

delay in refiling

Enter the 16 digit 
e-filing number  of main 
case for which this IA for 
delay in refiling is being 

filed  > Click on Go

IA filing page will open 



Main Case details will auto 
populate based on 16 digit 
e-filing number entered > if 

correct select Subject 



Select “Delay In 
Refiling” from Subject 

dropdown

Click on Save and Next



Add Appellant details 
and click on Submit



Select NA if there is no 
respondent for this IA 

else fill respondent 
details 



Add Representative 
details and click on 

Submit



Follow these guidelines and 
upload all documents 

required by registry for 
successful filing



Select Document type, 
upload and  submit 

documents

Uploaded documents are 
visible in the list



Review all the details 
entered on Preview tab, 

then click on Next



Receipt is displayed with 
16 digit e-filing number for 

IA , this confirms 
submission



Return to Refiling section in e-
filing account > Click on this 

button and proceed with refiling



▪ Under Document Upload tab, 
correct defects related to 
documents.

▪ Click on this button ‘Only if ’  
request has to be submitted to 
registry to list case with defect 
else skip

Clear defects  as informed 
by registry, by clicking on 

each tab 
To submit a request to 

list the case with 
defects  to registry 



Select No if request for 
listing case with defects is 

to be submitted to 
registry  > Click on Submit

Enter the 
reason > Click 

on Submit

To submit a 
request to list the 
case with defects  

to registry 



After clearing defects in 
all tabs 

Click on Preview tab > 
Review all changes done 
>  Click on Next button



Appellant/Petitioner >File 
Additional Documents



Go to Appellant 
Corner > Document 

Upload

The user can file 
additional documents 
under ongoing cases

Appellant > File additional documents



Select one of the search criteria
Filing number : 16 digit efiling

number for the case
Or 

Case No wise : NCLAT case number 
allotted to case after registration

▪ If the case has been 
efiled, from this efiling
account , it will appear 
in the list 

▪ Click on “Click to 
Upload” button for that 
case from the list



Select the 
document type 
to be uploaded

Click to upload files. 
User can upload 

multiple files one by 
one

Click to submit the 
uploaded 

documents



Follow these 
guidelines for 

document upload



Uploaded documents 
appear in the list below , 

Click on Submit after 
uploading all documents



The document upload receipt 
is generated with Misc No for 

the document uploaded, 
confirming submission of the 

document



If the case is an old 
pending case , for which 
efiling hasn’t been done 
Click on ‘Case No wise’

▪ Select Case type from dropdown
▪ Enter case number
▪ Location will be Delhi 
▪ Enter Case Year 

Click on 
Search buttonEven if meta data for 

main case is not present 
user can proceed to 

document filing

Upload additional documents



Enter the case number in 
above fields and click on 
Continue to proceed to 

document upload

Enter and verify the 
main case details 

entered

Click on save and 
next to proceed



Enter role in main 
case details

Click on button to 
submit details. User can 

add multiple parties 
submitted one by one

Click on Next to 
proceed



Select the required 
document and click on 

Submit. User can upload 
multiple documents 

submitted one by one

Click on Next to 
proceed



Since main case meta data is not 
present the system has 

generated a fictitious filing 
number. Actual filing number will 
be allotted after meta data entry 

is done by NCLAT staff

Miscellaneous number is 
generated for additional 

documents uploaded



If document is uploaded using 
filing number , a 16 digit 
miscellaneous number is 

generated



Respondent > File Reply and 
Additional Documents



If you are the respondent , a 
unique security code will be 
shared over email. This code 

will be used to file reply in that 
particular case by the 

respondent.

Click on Respondent 
Corner > Document 

Upload /Add advocate

Respondent > File Reply



Enter security code and 
filing number



Click on Upload 
to add reply 



Respondent > Additional Document Filing

Click on Respondent 
Corner > Click on 

Document Upload

Enter case number 
and click on Search

Enter case number 
and click on Search

If meta data details are 
there in the system > 
case details will be 
shown else Click on 

Continue and proceed



Verify case details 
and Click on Save 

and Next



Select role and 
provide details and 

click on Submit



▪ Select the 
document filed by, 
document type and 

upload.
▪ Click on Submit  

Click on Next and 
proceed



My Account



Click on My Account > My Cases
View all appeals/applications/contempt 
cases submitted  through your efiling
account

Click on My Account > Submitted 
Documents
View all documents submitted through 
your e-filing account

My Account > My Cases / Submitted Documents



Click on My Account > 
Transaction History 
View receipts for all efiled
cases

Transaction History



View Draft Cases and e-filed 
Cases (Shortcut links)



Click on Draft Cases to 
view all cases that have 
are in draft and for 
which efiling is 
incomplete

Search case using case 
tile/appellant 
/respondent 
name/efiling reference 
number

Search case using case 
tile/appellant 
/respondent 
name/efiling reference 
number

Draft Cases 



Click on E-filed  Cases 
to view all cases for 
which efiling is 
complete

All documents marked 
defective are shown in 
Objection tab

Efiled Cases 



HelpCenter



Click on this link

Help Center 



Contact details

FAQs

Report any issue


